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r Sbrl Hallam CbaDd Kaeh_ 
J banln: 

'11'1 Sbrl P. C. BorooU: 
L 8brl D. C. Sharma: 

Will the Minister of Steel and 
Mines be pleased to state: 

<a) whether Government bad a 
proposal to prescribe a uniform rate 
Of royalty on coal throughout the 
country; and 

(b) if so, Government', decision 
thereon? 

The MInJster of Steel and Mbles 
(Sbrl Sau,Jlva Reddy): <a) and (b). 
The question ot bringing the royaJty 
rates ot pre-I949 coal leases on par 

with thOSe granted after 1949 was 
considered last year and the decialoD 
then taken was not to prescribe a 
uniform rate of royalty. 

Allotment of Seooters . r Sbri Virbhadra Smp: 
Shri· Subedh BIlDsda: 

I Sbrimati Savltrl Nlpm: 
7Z7 J Sbrl V. K. Ramaswamy: . l Sbrl Challdak: I Sbrl Eswara Recld,.: 

Shri CbUDI l..al: 
ShrI MabfJllb Datta MIlIa; 

Will the Minister of Industry uuI 
hpplT be pleased to state: 

(a) the quarterly quota earmarked 
tor each ma·ke ot scooters mOlor 
cycles fOr allotmen,t to Central Gov-
ernment empl~; 

(b) the number of applioatiOIDS 
outstanding aa on the 5th FebruarY. 
1965 under the following pay ranges: 

(1) lb. 200 to RI. 300 
(il) Rs. 301 to Rs. 350 
(iii) Rs. 351 to Rs. 400 
(iV) RB. 401 to RB. 499 
(v) Rs. 500 and above; 

(C) the number or applicants, under 
eaQb or the above categories, who are 
working as 'personal ataft' of the 
MinisterslOfftcers (Joint Secretary 

and above); 

(d) whether it Jis a tact !that the 
new rules for allotment of scooters 
provide relaxation In the cue ot 
peraonal staJ!; aDd, 

(e) it so, the reasons therefor? 

The ))epat,. MIDIster lD the MIDIJ-
try of Industry aacl lapply (8br1 
Blbadhendra MIsra): (a) The 
present quarterly quota ot eaCh make 
of scooter/motor cycle, which is in-
tended to meet the priority require-
ments of Members of Parliament. 
Central Government Departments! 
Undertakings and their emplO1'eel. 
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Defence personnel and foreign natio-
nals, is given below:-

Scooters 
Lambretta 
Vespa 
Pantabulutl 

Mo,or Cydu 
Royal Enfield • 
Rajdoot • 
Ideal Jawa 

50 0 
500 

60 

100 

(b) and (e). Applicants for scooters 
.. vere divided into pzetted and non-
&aeetted c8/tegorie. aDd separate 
waiting lists were being maintained 
for them. No separate lists were be-
ing maintained undflr the clifterent 
pay ranges and for personal taft' of 
1he MinisterslOfficers (Joint Secretary 
and above). 

The total number of applkations 
pending in thLo; Ministry on 5-2-1965 
ill given beliw:-

No of applications from Guetted 
officers 

No. of applications from non-
lazetted officers . 

TOTAL :-

1143 1 

17712 

In addition. ~{bout 17,000 applications 
were pending in the Ministry of 
Defence on that date, 

(d) and (e). The new rules provide 
for relaxation in the case of personal 
stall' attached to Ministers and person-
ages of similar rank. and to officers 
ot the rank of Joint Secretary and 
above in view of the long and un-
certai~ hout's of duty they usually 
~t in. 

Allotmellt of Seooiers 

728. Shrl Vlrbhadra Singh: Will 
the Minist~r of Industry and Supply 
bE' pleased to !'tate: 

Cn) the nllmhpr of scooter~/motor 
cycles nnoUt"i ! n Central G<l·, .. eln-
n~ent employce~. l'mployt'es of the 
Puhlic Undertakings. M.embers of 
Parliament. Foreign nationlills sepa-
l'ately. out of the Government quota, 

during the last two years, ending on 
the 31st December, 1964; 

(b) the basis of allotment in each 
category; and 

(C) the dates upto which the ap-
plications of the above categories or 
persons were covered as on 5th 
February, 1985? 

The Depat,. MIDIster In the MinJIJ-
boy 01 Industry IUIcl Supply (Shri 
Blbudhendra Misra): (a) The number 
of scooters allotted from the Central 
Government quota. during the period 
fI'om 1-1-63 to 31-12-64 to various 
categories is given below:-

I. Central Governmenl Em-
ployee~ 4 602 

2. Employees of the I'uhlic 
Undertakings. 428 

3· Memhers of Parliament 73 

4· roreign Nati(lnal~ 126 

There was no Central Government 
qllota of motor cycles during thlt!t 
Pf'.riod. 

(b) and (c). Allotment of scooters 
to employees of Central Government 
and Public Sector Undertakings is 
made taking into consideration the 
essentiality in tenn:s of duties per-
farmed by them and their official 
status. Applicatiolls received from 
them upto the dates indicllt~ below 
were covered upto 5-2-6!10:-

Category of 
officers 

Date upto Date UNo 
which which 

applica- applica-
tions for tions for 
Lambretta VC'spa 

scooters ~CO(lfcrs 

were werc 
covered C{wcrc:d 

I 2 3 

(i) Employec:~ of the 
Mini~tT\' of De-
fence. . 28-5-62 21-11-1'i2 

em (; azel!ed officers 
, whose pay scale 

goes upto Rs. 1250 31-12-63 3I - I - 1i4 




